
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
O.A. No. 1286/2017 
M.A. No. 1417/2017 
M.A. No. 1418/2017 

 
  The 25th day of July, 2018 

 
HON’BLE MR. V. AJAY KUMAR, MEMBER (J) 
HON’BLE MR. A.K. BISHNOI, MEMBER (A) 

 
 
 

1. Bijendra Singh,  
District Training Officer, Group ‘B’ 

 S/o Shri Harbir Singh,  
 Aged about 58 years, 
 R/o E-18, Plot No.20, 

R.D. Apartments, Sector-6, 
Dwarka, New Delhi-110075. 

 
2. Chand Sharma, 

District Training Officer, Group ‘B’ 
 S/o Shri Hargulal Sharma, 
 Aged about 57 years, 
 R/o 6/2/104, Sector-6, 
 Vaishali, Ghaziabad, U.P. 
 
3. Dilip Singh, 

District Training Officer, Group ‘B’ 
 S/o Shri Mishri Singh 
 Aged about 58 years, 
 R/o C-686, Delhi Administration Flats, 
 Timarpur, Delhi-110054. 
 
4. Yogender Singh, 

District Training Officer, Group ‘B’ 
 S/o Shri Budh Singh 
 Aged about 57 years, 
 R/o 995, Sector-VIII, R.K. Puram, 
 New Delhi. 
 
5. Satya Kumar, 

District Training Officer, Group ‘B’ 
 S/o Shri Lal Singh, 
 Aged about 58 years, 
 R/o D-2/121-B, Keshav Puram, 
 Delhi-110035. 
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6. R.C. Rana, 

District Training Officer, Group ‘B’ 
 S/o Shri Daya Nand, 
 Aged about 61 years, 
 R/o 754, Shiv Shakti Nagar, 
 Barhampuri, Near Madan Mohan Malviya School,  
 Meerut, U.P. 
 
7. Suresh Kumar, 

District Training Officer, Group ‘B’ 
 S/o Shri Raj Singh, 
 Aged about 59 years, 
 R/o 281, Delhi Admn. Flat, 
 Karkardooma, Delhi-110035. 
 
8. Rajpal Singh, 

District Training Officer, Group ‘B’ 
 S/o Shri Ishwar Singh, 
 Aged about 59 years, 
 R/o H.No.52-C, Pocket-B, 
 Mayur Vihar, Phase-II,   
 Delhi-110092. 
 
9. Harbeer Singh, 

District Training Officer, Group ‘B’ 
 S/o Shri Braham Singh, 
 Aged about 59 years, 
 R/o Shakti Nagar, Delhi-110093. 
 
10. Ashok Kumar,  

District Training Officer, Group ‘B’ 
 S/o Shri Sukhbir Singh, 
 Aged about 59 years, 
 R/o Flat No.A-401, Gauri Nath Nikunj, 
 Plot No.1, Sector-5, Dwarka,  
 New Delhi-110075. 
 
11. Karamvir Singh, 

District Training Officer, Group ‘B’ 
 S/o Shri Mehar Singh, 
 Aged about 58 years, 
 R/o A-77, Sushant Vihar, 
 Ibrahimpur, Delhi. 
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12. Somvir Arya,  
District Training Officer, Group ‘B’ 

 S/o Late Shri Dharamvir Singh Arya, 
 Aged about 56 years, 
 R/o 1716, 2nd Floor, Type-IV, 
 Gulabi Bagh, Delhi-110007. 
 
13. Mishri Lal Yadav, 

District Training Officer, Group ‘B’ 
 S/o Shri Nirghin Yadav, 
 Aged about 56 years, 
 R/o A-14, Bhagat Singh Park, 
 Siras Pur, Delhi-110042. 
 
14. Rajendra Singh, 

District Training Officer, Group ‘B’ 
 S/o Late Shri Sheesh Pal Singh, 
 Aged about 57 years, 
 R/o C-377, Alpha-I, Greater Noida, 
 Gautam Budh Nagar (U.P.) 
 
15. Ram Avtar Gupta, 

District Training Officer, Group ‘B’ 
 S/o Shri Kunwar Pal Gupta, 
 Aged about 58 years, 
 R/o H.No.100, South Anarkali Extn., 
 Krishna Nagar, Delhi-110051.    .. Applicants 

 
 

(By Advocate : Ms. Eshna Kumar for Ms. Punam Singh) 
 

Versus 

 
1. Govt. of NCT of Delhi through 
 Lt. Governor Delhi 
 Raj Niwas, Delhi. 

 
2. Chief Secretary, 
 Govt. of NCT of Delhi, 
 Delhi Secretariat, 

5th Floor, I.P. Estate, 
 New Delhi. 
 
3. Secretary (Services), 
 Govt. of NCT of Delhi, 
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 Delhi Secretariat, 
7th Floor, I.P. Estate, 

 New Delhi.          .. Respondents  

 
(By Advocate : Ms. Sangita Rai with Shri Pradeep Singh Tomar) 

 
 

ORDER (ORAL) 
 

By Mr. V. Ajay Kumar, Member (J) 

 
 Ms. Eshna Kapoor proxy for Ms. Punam Singh, the learned 

counsel for the applicants, on instructions, submits that she is 

intending to withdraw the O.A. with liberty to file a better O.A., in 

accordance with law. 

 
 

2. Accordingly, the O.A. as well as MAs are dismissed as 

withdrawn with liberty as aforesaid. No order as to costs. 

 
  

 

(A.K. BISHNOI)                       (V. AJAY KUMAR)    
   Member (A)                      Member (J)  
 
 
 
 

/Jyoti / 


